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T H E  M IN IS T E R  O F  S T A T E  IN  
T H E  M I N IS T R Y  O F  C O M M U N IC A -
T IO N S  (SH R I N A R H A R I P R A S A D  
S U K H D E O  SA I) : (a) and (b).

X. Automatic Exchanges : There is an
acute shortage o f autom atic exchange 
equipm ent. It has therefore not been 
possible to establish autom atic ex-
changes in replacement o f existing 
m anual exchanges as fast as is desired by 
the public as well as the department. A  
phased program me for establishment o f 
auto-exchanges is being followed. In this 
program me, priorities have been given to 
State Capitals and District Headquarters.

Dharam sala and Cham ba being district 
headquarters, autom atic exchange equip-
ment has been programmed for them for 
supply during 1978-79 and 1979-80 
respectively. T h e exchanges are expected 
to be commissioned during 1986 and 
1981.

Palam pur not being a District head-
quarter will have to w ait for some time 
more till supplies of auto equipment get 
augmented.

2. Microwave: W hile no m icrowave link 
is planned lor any of these stations, a 
m ulti-channel U H F  link has been planned 
on the Dharam sala-Jullundur route. This 
is expected to be commissioned by 1980.

Another U IIF  link Cham ba-Dalhousie 
is being planned. This will be taken up a 
little later during 1978-83 roll on plan.

Trunk traffic being low, no microwave/ 
U H F  link is being planned from Palam pur 
for the time being. H owever traffic is 
being reviewed from time to time and a 
system w ill be planned as soon as found 
viable.

Opening of Provident Fund Office 
at Port Blair

3138. S H R I M A N O R A N J A N  B H A K - 
T A  : W ill the M inister o f P A R L IA M E N -
T A R Y  A F F A IR S  A N D  L A B O U R  be 
pleased to state :

(a) the reasons for which the proposed 
provident fund office at Port Blair has not 
been opened so far;

(b) whether a num ber o f  provident fund 
cases due to irregularities committed b y  
the employers are pending with the Com m -
issioner o f Provident Fund, W est Bengal; 
and

(c) what specific action has been taken 
by G overnm ent against the managem ent 
M/s A lbion  Plyw ood for their failure to 
deposit provident Kind dues ?

T H E  M IN IS T E R  O F  S T A T E  IN  
T H E  M I N IS T R Y  O F  L A B O U R  A N D  
P A R L IA M E N T A R Y  A F F A IR S  (D R . 
R A M  K I R P A L  SIN H A ) : (a) It has 
been decided to open an Inspectorate 
O ffice at Port Blair. A n officer has been 
relieved by the Regional Provident Fund 
Commissioner, W est Bengal to take over 
charge at Port Blair. T he Office w ill 
start functioning very shortly.

(b) and (c) T h e required information 
is being collected and will be laid on the 
T able  o f the Sabha in due course.

Scheme for Educating R ural 
Workers

3 >:jo. D R . P. V . P E R IA S A M Y  : 
W ill the M inister of P A R L IA M E N T A R Y  
A F F A IR S  A N D  L A B O U R  be pleased 
to state :

(a) the salient features of the scheme 
initiated by the C cn trrl Board of W oikers 
Education for educating rural w o r k e r s  ;

(bj the locations of the proposed seven 
piloi projects ; and

(c) whether this program me is likely 
to be extcncd to 40 centres of the country ?

T H E  M IN IS T E R  O F  S T A T E  IN  
T H E  M I N IS T R Y  O F  L A B O U R  &  
P A R L IA M E N T A R Y  A F F A IR S  fD R . 
R A M  K I R P A L  SIN IIA ) :(a) T he broad 
purpose of the Scheme is to promote 
among rural workers a critical awareness 
o f the problems of their socio-economic 
environment and their rights and obli-
gations as workers, as members of the 
village com m unity and as citizens ; and 
to help them to assume an effective and 
responsible role in solving their prolems. 
Under this Scheme, pilot projects from 7 
Regional Centres o f the Board are to be 
conducted in 1977-7^. These projects 
would cover landless labourers, agricul-
tural workers, rural artisans, forest and 
fisheries labour, m arginal peasants, educa-
ted unem ployed in rural areas and tribal 
labour. T h e  topics to be covered w ill 
amongst other things, have a bearing
on :

(i ) Peasant M ovem ent and R ural 
W orkers Organisations ;

(it) R u ral Developm ent and Trans-
form ation ;

(«i) Social and Legislative Measures 
including Land Reforms ;

(iv) Co-operative Education ; and

(i>) Population Education and F am ily 
W elfare.
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(b)  The  locations  where  the  pilot 
projects have be in conducted/are pro-
p}»ei to be conducted are :

■1  Ahmedabad Re-  1. Devdholera Village
gijml Centre. Distt. Ahmedabad.

2. Zamp Village Distt. 
Ahmedabad.

2.  Bar̂illv Regional  i.Jeolikote  Distt.
Centre. Nainital.

2. Bizamau Village 
Distt. Bareilly.

3.  Biilai Regional  i. Chadahkuri Distt.
Centre. Raipur.

2. Being surveyed.

Jamshedpur Regional 1. Khunti Distt.Ranch* 
Centre,

2.  Bahragora Distt. 
Singh bhum.

5. Mangalore  Re-  1. Mangalore Distt. 
ĝional Centre.  South K'anara

2.  Gazinur Distt. 
Shimoga.

*6. Nagpur Regional  i. Selsura Village 
Centre Distt. VVardha.

2.  Sindewahi  Village 
Distt. Ghandrapur.

7. Tezpur Regional  Locations being 
Centre. surveyed.

(c)  This will b~ considered on the basis 
of the experience gained from the pilot 
projects.

Edible  oils  imported  from 
Malaysia and Singapore

3140. SHRI  G.  Y.  KRISHNAN : 
Will the  Minister of HEALTH AND 
FAMILY  WELFARE  be  pleased  to
state :

(a)  whether  Government’s  attention 
have b̂en drawn to the news item appear-
ing in the ‘Hindu’ dated i-10-1977 that 
some consignments of edible oils imported 
from Malaysia and Singapore into Madras 

have been found  to be sub-standrad ;

(b') whether  the  Customs  and  Port 
Health Authorities have air dashed their 
'samples to Calcutta for a second check 
by the Central Food Laboratory ; and

(c)  if so, the details thereof and the 

reaction of Government thereon ?

THE  MINISTER  OF  STATE  IN 
THE MINISTRY OF HEALTH AND

FAMILY WELFARE (SHRI JAGDA-

MBI PRASAD YADAV): (a) to (c).The

information is being collected and will

be laid on the Table of the Sabha.
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qfrsnr  'JtM’fl cT̂rr  %sfr  <̂hhi

Jr tlfolT =3TT JTRTo

I ; sftr

(̂ ) eft fa**T

?FTTcT wtr ̂ tr ihfrsnr  TfiRi

(«ft spfim t o t):  (t)
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